NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI
DAILY CAUSE LIST DATED 21.05.2019 (TUESDAY)
COURT 111
10: 30 AM

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh,
Member (Technical).
For Hearing (Part Heard)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) Nelakuditi Hari Krishan MithunShashank P. Nagesh

No. 331 of 2018 Vs.
Vijaya Gayathri Cold Storage Pvt. Ltd.

& Ors.
For Hearing
2. Comp. App. (AT) B. Sudhakar Reddy & Ors. YogeshRaavi Divyanshu Rai-
No. 193 of 2018 Vs. R1&R2
B. Manpal Reddy & Ors. ML Sharma-R5

Sumit Batra-R6
Ashim Sood-R9

3. | Comp. App. (AT) | Medeor Hospitals Ltd Pankaj Yadav P.S. Singh
No. 394 of 2018 V/s

Registrar of Companies,NCT, Delhi

& Haryana
4, Comp. App. (AT) Arpit Agarwal Arpit Agarwal Anubhav Gupta
No. 37 of 2019 Vs.

Skytech Constructions Pvt Ltd & Ors.
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